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BEFORE THE NATIONAL GREEN TRIBUNAL
(EASTERN ZONAL BENCH) ,
KOLKATA, WEST BENGAL

FINANCE CENTRE, 3% FLOOR, NEW TOWN

Original Application No 137/2023/EZ

IN THE MATTER OF

Bhumi Adhigrahan Visthapan Avam Punarwas Kisan

DAt l s« Applicant
VERSUS
State of Jharkhand &others... .Respondents

A humble show cause reply on
behalf of respondent no. 8,
being the Collector -cum-
Deputy Commissioner, Garhwa,
Jharkhand in compliance of

the order passed by tae

Hon'ble Tribunal in order

dated February 15, 2024

MOST RESPECTFULLY SHEWETH
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That at the very outset the answering
respondent  tenders his unqualified and
unconditionag] apology before the Hon’ble
Triburial .

That it is further most respectfully stated
and  submitted that the respondent  has
highest respect and regards for this Hon’ble
Tribunal and its order and being responsible
government servant, I cannot ever imagine
misleading the Hon’ble Tribunal rather I am
duty bound to present the all relevant and
accurate facts.

That on dated 13.02.2024, the answering
respondent has submitted an affidavit in
connection with the instant matter as a
respondent no. 8, being the Collector -cum-
Deputy Commissioner, Garhwa, Jharkhand.
After a review of the facts presented in

form of previous affidavit, he has come to
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realize that the information contained in
para 13 was not accurate.

That  the inaccuracies in the previous
affidavit were unintentional, and the
deponent did not have the intention to
mislead the Hon’ble Tribunal.

That the deponent is submitting this
affidavit to rectify the errors and provide
accurate and truthful information to the
Hon’ble Tribunal.

That the sand mining project, under the name
of M/S J.S.M.D.C Ltd., which is the subject
matter of the instant application before the
Hon’ble Court, 1is located within an extent
of 20.24 hectares in Plot No. 2363 (Part) of
Village- Pachadumar, Thana No. 30, Thana-
Ketar of District-Garhwa, Jharkhand
(referred to hereinafter as the project
site). The geographical coordinates of the

project site are as follows:
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Points | Latitude Longitude

1 24°31'08.90”N|83°33"02.99"E
2 24°31'08.90”N|83°33"39.72"E
3 24°31702.59"N | 83°33' 39.72"E
4 24°31702.59"N | 83°33"02.98"E

That the Divisional Forest Officer, Garhwa

North Forest Division has reported in his

official 1letter no. 48a.dated #8:292 (a

photocopy is annexed herewith and marked as

Annexure-I) that;

7.1The project site 1is not a part of any
Protected Area notified under sections 18,
26-A, or 35 of the Wild Life (Protection)
Aet, 1912,

7.2The minimum distance between the sand
mining project, under the name of M/S
J.8.M.D.C Ltd:, which 1is the subject
matter of the instant application before
the Hon’ble Tribunal, is located within an

expanse of 20.24 hectares in Plot No. 2363
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(Part) of Village- Pachadumar, Thana No.

30, Thana- Ketar of District-Garhwa,
Jharkhand, and the nearest protected area,
namely Kaimur Wildlife Sanctuary situated
in the State of Bihar is 1.8 K.M.
7.3The project site is not a part of Eco-
Sensitive Zone of any protected area.
7.4The final declaration of the eco-sensitive
zone of nearest protected area with
respect to the project site, namely Kaimur
Wildlife Sanctuary situated in the State
of Bihar has been officially notified by
the Government of 1India, Ministry of
Environment, Forest and Climate Change,
vide notification 5.0, 3549 (E) dated
30: 1242015 (a photocopy is annexed
herewith and marked as Annexure-II).
8. That based on the aforesaid facts submitted

q&,/)%7 herein above the instant project under

f<<> consideration before the Hon’ble Tribunal is
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neither prohibited as per the orders of the
Hon'ble Supreme Court passed in WP(C) No 202
of 1995 and WP(C) No 435 of 2012 in which
the Hon'ble apex court has prohibited mining
activity within one kilometre from the
boundary of National Park or Wildlife
Sanctury and the provisions laid down in
final Eco-Sensitive Zone vide the Government
of India, Ministry of Environment, Forest
and Climate Change, vide notification S.O.
3549 (E) dated 30.12.2015 of nearest
protected area of the project site, namely
Kaimur Wildlife Sanctuary situated in the
gtate of Bihar nor it require to obtain
Wildlife clearance from the National board
for Wild Life or the Standing Committee of
National Board for Wildlife according to the
aforesaid guidelines issued by the

Government of India.
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That  the deponent once again  tenders
unconditional ang unqualified apology before
this Hon’ble Tribunal and I understand the
importance of submitting accurate
information to the court, and I sincerely
apologize for any confusion or inconvenience

caused by the inaccuracies in the previous

affidavit.

- That this show cause is being filed bonafide

and in the interest of justice.

That: T, the deponent, affirm that +the
statements made in this affidavit are true
and correct to the best of my knowledge,
belief, and understanding.

Submitted.

< ,@fg /@ roved_

M
ﬁu4ig %
Paresh Kumar Tiwari w‘ ’37?1‘7‘?:/\ .

Government P| g
eader ..-l/’s"fig nzAl

Garhwa
At -0 Caahuviar
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I, Shekhar Jamuar, Son of Late A.M. Jamuar, aged 2 3
A \
about 58 years, by religion Hindusim, by

Occupation service under the State Government of
Jharkhand in the office of Deputy Commissioner,
Garhwa, Jharkhand, having its office at Garhwa,
Jharkhand and that I am dealing with the
connected records of the case in possession of
the office of Deputy Commissioner, Garhwa,

Jharkhand.

Date:

‘Place:

A »@3\*\41 =

Tdentified by me:
Advocate

Stignature

2/%

“(ﬂfﬂni "
2. C.Bha b 4
et Garhwe? 3
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5755, “Office ofthe Divisional Rarest Officer, Garhwa North Forest Division, )
iy Van Bhawan, Kuthchery Road, Garhwa . XY,

E-mail {d :- dfo-garhwanorth@gov.la

ANNEXURE - | 303

ﬁu
b

In

which you have sought information an
Application No. 137 /2023/E2Z,
Avam Punarwas Kisan Sami

Tribunal (Eastern Zonal Bench)

/ 3 ! . Phone :- 06561-222237
."/ .
_j"__ // Letter no. - uan Garhwa/Dated:- 07103\ 202\
Y&
W - ljepuly Commissioner
' Garhwa
{-‘ J'-_- % " - - -
D:té’i ubject:  Request for Information/Records pertaining to the ergmal AP}JIICQIIOH
\C\" o No. 137/2023/EZ in the matter of Bhumi Adhigrahan Vlstha%an
2 A"O Avam Punarwas Kisan Samiti (Applicant) Vs State of Jharkhand &Ors
3,7- V\ (Respondents) regarding,
o)

Your Letter No. 287 /R dated 05.03.2024

response to your office letter no.287/faf dated 05.03.2024, in

d records pertaining to the Original
in the matter of Bhumi Adhigrahan Visthapan

ti (Applicant) Vs State of Jharkhand &Ors
{(Respondents); currently under consideration

belore the Hon’ble National Green

in Kolkata, West Bengal, the following are the

details of information /records you have requested:

ﬁhe minimum distance between the sand
mining project, under the name of M/S
J.S.M.D.C Ltd., which is the subject
malter of the instant application before the
Hon’ble Tribunal, is located within an
cxpanse of 20.24 hectares in Plot No. 2363
(Part) of Village- Pachadumar, Thana No.
30, Thana- Ketar of District-Garhwa,
Jharkhand, and the nearest protected
arca, namcly Kaimur Wildlife Sanctuary
situated in the State of Bihar.

_-"‘——‘_"'—--_..____

n:\zm.mwmm nonm\mu-:mmml.ml eriDro letter ta DC docx

PRI L o)
The Divisional Forest Officer, Kaimur

Forest Division, Bhabhua, Bihar,
underwhose administrative and
management control lies the Kaimur
Wildlife Sanctuary, Bihar, has
reported in his officia] letter no. 1440
dated 07.06.20272 (a photocopy is
annexed herewith and marked asg

Annexure-l) that the minimum

d mining
d.), which
se of 20.24

distancc between the san
project (M/S JS.M.D.C Lt
is located within an CxXpan
hectares in pjof. No. 236

. 3 (Part) of
Village- Pachadumar, Thana No. 30,
Thana- Ketar

of District-Garhwa,
S«-mgkj

(__.o"
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: h Jharkhand and the nearest protcctcd—‘
f | area Kaimur Wildlife Sanctuary,

Bihar, is 1.8 kilometcr.

_

. Confirmation on whether the Eco-Sensitive | The Eco-Sensitive Zone around the \
/ Zone around the Kaimur Wildlife | Kaimur Wildlife Sanctuary, Bihar, I
Sanctuary situated in the State of Bihar, | has been officially notified by the
has been officially notified by the Central | Government of India, Ministry of
Government. If answer is affirmative, | Environment, Forest and Climate
please provide the copy of the notification. | Change, vide notification  8.0.
3549(E) dated 30.12.2015. Please
find the copy ef the notification
annexed hcrewith’ and marked as
annexure-IL.
Whether the project site is situated within | No

any Protected Area notified under sections
18, 26-A, or 35 of the Wild Life (Protection)
Act, 1972? If answer is affirmative, please

provide the copy of the notification.
Whether the project site falls within Eco- | No
Sensitive Zone of any protected area. If

answer is affirmative, please furnish the

relevant details.

Copies of the guidelines or directions | Copies of the guidelines or directions
issued by the Central Government for |issued by the Central Government for

e,

obtaining wildlife clearance for any project | obtaining  wildlife clearance are

or activity. annexed herewith for your reference

and marked as annexure-III scries.

Encl:- As stated above.

Sincerely

\\\sfj g

Divisional Forest Officer
?!Garhwa North Forest Division.

ook
UmONGARHWA NORTH\2023-26\Amin| Letter\ DFD fetter to DC dock
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| 101, | =t (k) AT | §08 24°58'3.948" T | 83°33'23.528" 7 | 220.98
102, | TR WA | Q04 | 24°54'18.450°F | 83°34'50.397" g | 1647
108, [FOAse TR | 883 | 24°49'57.344"F | 83°41'55.376" g | 1031
| 104, | Wity YT 872 | 24°52'17.521"% | 83°43'33.102" ¢ | 50
105, | afemfaz (Fsa) T 882 24°51'0.845"F | 83°41'40.075" 7 | 1077
106. | mrdeye () T 874 | 24°5221.012'%| 83°43 1.385" g | 41
107, | T TR 873 | 24°52'17.086"3F | 83°43' 18.584" | 49
1122 W(Z:) JLLKLS 875 24:52‘25.781'3 83°42'34.248" ¢ | 75
-;-1_0_._2’“’.“"*"'( ) i 881 24°51'28.641" 3 | 83°40' 15.830" T | 1611
e wa W THTE 864 | 24°52'57.731"3 | 83°44'10.391"q | 225
?—2-___(%; LT 867 24°53'4.049"5 | 83°43'39.750" 77 | 94
?hﬁrﬁ_ e 857 24°54'4.806" 3 | 83°43'52.385"q | 168
@. AT 855 24°54' 34 428" 3 83°44' 28.760" ¢ | 55
il BS6 | 24°64'35.800"3 | 83°44'4.043" ¢ | 130
R Brnwndiosss. =
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\.31 9

T 849 24°55'2.752"F | 83°44'21.422° 7 | 28
T 816 24°55'5.809" 3 | 83°38'45.519" 17 | 44
RURKES 826 24°55'13.074" T | B83°44'10.016" 7 | 54
YT 818 24°55'16.752" 3 | 83°43'8.224" 7 | 161
T 848 24°55'30.688" T | 83°44'26.810"7 | 65
T 815 24°55'39.530" 3 | 83°42'20.956" 7 | 42
T 813 24°55'42.525" % | 83°42'46.977" 7 | 91
bk 814 | 24°5548562"3F | 83°42'29.518" 7| 43
ST 822 24°55'51.040"F | 83°43'44.966" T | 99
RLLRE 809 24°55'30.170" 3 | 83°41'46.468" 7 | 203
i 866 | 24°52'50.316"3 | 83°42'57.841"7 | 158
T 863 24°53'23.719"F | 83°44'27.462" 7 | 105
TH 859 24°53'41.622"F | 83°44'6.632"7 | 59
i i 865 24°53'28.695" 3 | 83°42'56.675" 7 | 397
gL 860 24°53' 48.805" 3 | 83°44'38.777" 7 | 65
TR 858 24°54'10,399" 3 | 83°44'22.448" 7 | 59
131, | FEEA AEKEY B54 24°54'20.884" 3 | 83°45'16.540" 7 | 317
132, | ¥ THYT 852 | 24°54'50.007"3 | 83°44'39.394"7 | 36
133. | dvmeET (Fefa) THYT 850 24°55'4.875" T | 83°44'31.547" 7 | 28
134, | s3em (R TR 817 | 24°54'57.075"3 | 83°42'32.541"q | 173
135. | AU (fAsi) RILRLS 851 24°54'59.680" 3 | 83°45'24.377" 9 | 23
136, | wUTEEm TR 853 24°55'6.324" 3 | 83°44'46.208" 7 | 171
137. | = (F) YT 823 | 24°55'12.038"3 | 83°43'55.881"7 | 72
138. | geT@ THYT 824 24°55'11.061" 3 | 83°43'41.328" ¢ | 40
139, | gTETT MK 825 24°55'8.991"F | 83°43'26.786" 7 | 47
140, | P (Fretm) T 847 | 24'55'29.100°3 | 83°44'39.660°% |38 |
141, | v (P AT 859 | 24°55'53.535"3 | 83°43'9.139"y | 59
142, | ¥t TR 827 24°55'50.325" T |  83°44'6,220" 7 | 31
| 143. | AT AT 819 | 24°55'49.998"3 | 83°43'26.800" 7 | 121
144, | ez () ERL KRS 869 24°51'19.200" I | 83°43'55.664"q | 72
W # g9 e 21749.22
. R R
Frh 522 24°50°12.668" 7 | 83°43'29.241" 7 | 205.58
Arhy 531 | 24'50°41.581"F | 83°51' 27.656" § | 49
el 541 | 24°50°33.747°3F | 83°47'58.425" g | 291
Y 558 | 24'50'45.740'3 | 83°49'49.372"q | 560
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Hart 537 24°51' 22,7113 | 83°49'35.422" g | 119
S 542 | 24°50'57.744"3 | 83°47'23.897" 7 | 349
AT 540 | 24°51'34.570"3 | 83°48'15.078" 7 | 88
AT 532 | 24°50'51.185"3 | 83°51'7.212"q | 236
LA 534 | 24°51'33.985"3F | 83°50'27.510"¢ | 102
sard 551 24°51' 2.390" 3 83°44' 43.941" 7 | 724
ATl 550 | 24°50'38.450"F | 83°45'40.598" ¢ | 215.69
Fardt 549 | 24°50'44.667"F | 83°46'32.227" 9 | 584 =
At 536 | 24°51'25.681"3 | 83°50'7.463"F | 44
Farlt 538 | 24°51'29.870"3 | 83°49'7.450"F | 63
AT 539 | 24°51'36,388" 3 | 83°48'43.544" 7 | 99
sArlt 528 | 24°51'39.749°3 | 83°51°41.819"Y | 83 o
il 523 | 24'51'41.093"3 | 83°52'20.973° 7 | 111
ATl 533 24°51' 39.603" ¥ | 83°50'42.213" 1 | 18
Fardt 557 | 24°50'49.435"3 | 83°48'37.789" 7 164.03
farsmT 577 24°48' 56,005" 3 | 83°65' 24.720" ¢ 1085
farstreTTe 25 | 24°50'20.552°3 | 83°52'7.611"¢ | 38
fardirereTT 574 | 24°50'10.630"3 | 83°54' 15.601" | 294
Rt 565 24°50' 35.854"% | 83°52 41.737" 1| 209
fersirTTe 568 04°50' 40.845" 3 | 83°53°38.565"¢ | 192
farsiraTTC 566 24°50' 31.488" 3 | 83°53'8.805" ] | 249
EIEIEILIES 573 24°51'5.896" 3 83°54' 13.863" ¢ | 103
farstrame 584 | 24°51'2.990"F 83°55' 49.584" ¢ | 55
forsfraTT 526 24°51'4.197" 3 83°51' 58.766" g | 109
farsiraTX 580 | 24°51'8.785"3 83°55' 24.177" | 115
fArsiram 524 | 24°50°'57.852"T | 83°52 19.975"¢ | 65.96
farstraTT 527 | 24°51'0.462"3 83°51' 44.706" 4 | 86
e | 583 | 24'51' 157123 | 83°55'37.625°% | 44 |
.| AR farsramTC 578 24°51'21.713" 39 83°54’ 44.624" 4 | 120
34, | R FvarETTT 579 | 24°51'33.738"3 | 83°56'3.5613"7 | 130
35. | (fAsta) s 564 24°50'13.458"3 | 83°51'48.929" ¢ | 47
36. | wmrEa L =85 | 24°51'15.380"3 | 83°56'2.779"¢ | 135
37. | wifear (Fed) W:_: 302 | 24°51'21.115"3 | 83°58'18.212"¢ | 85
38. | ¥ (P AT 586 | 24°51'11.938"% | 83°56'34.062" 7 | 316
39. | Frrer (Fret) AT 587 | 24°51'36.145°3 | B3°57'3.777"C | 195
| 40. | T AT 203 | 24°51'46.788" 3 | 83°57°34.437" 7 | 101
4. | T 304 | 24°52'37.461"3 | 83°57"51.861"F | 120
42. | wedt TS 306 24°52' 34.101" 3 | 83"58'23.903" ¢ | 270
43, | == ATETCH 307 | 24°53'31.425"3 | 83°58'39.017" 7 | 265
144, | e TTATIH 119 24°65' 11.404" 37 | 84*1'2.543" Y 76
26
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236 24°54' 34,073"3 84°3' 13.501" 7 322
118 24°55'42,149" 3 84°0'43.089" ¢ 186
300 | 24°53'59.743"7 | 83°59'52.707" 7 | 121
308 | 24°53'42.539"3 | 83°69'17.272" 7 | 289
241 24°53'47.583" 7 84°4' 17.390" T 1125
310 24°54' 46,.397" 3 83°59'21.851"9 | 273
120 24°54' 45,725" 3 84°0" 59,105" q 1100
168 24°53' 29.588" 3 84°5'54.183" 94 81.81
291 24°49'12.937"3 84°1'17.735" 1 374
597 | 24°44'53.560"3 | B4°2'17.345"F | 446
595 | 24°45'28.077"3 | 84°1'26.672"'7 | 183
504 | 24°45'42.572"3 | 84°1'32.782"¢ | 80
593 | 24°45'59.207"3% | 84°1'20.412"g [ 305
500 | 24°46'23.071"F | 83°59'9.919"7 | 1626.81
287 | 24%47'13.369"3T | 84°0'43.797" | 768.08
290 | 24°48'38.619"F | 84°1'32.576"7 | 634
202 | 24°49'30.264"3F | B4°1'3.583"¢ | 203
293 | 24°49'50.916"3 | 84°1'57.918"F | 168
296 | 24°50'26.455"3 | 84°2'20.784"7 | 275
249 | 24°51'20.536"F | 84°3' 18.855"q | 127
248 | 24°51'31.779"% | 84'4'2.088"y | 117
246 | 24°51'50.468"3F | 84°5'3.926" Y 126
242 | 24°52'33.495"3 | 84°5'20.186" 7 | 156
firelty 243 | 24°52'57.272"3 | 84°5'40.220"7 | 229
fasrq 294 | 24°50'20.055"3 | 84°0'51.685" T | 401
ety 297 | 24°50'53683"F | 84°2'48.980"7 |19
faaty 251 24°50'59.202"F | B4°4'39.556" ¢ | 59
- | T ey 252 | 24°51'19.351"3 | B4°5'22.405"q | 258.44
73. | veg# Freitq 267 | 24°50'38.919"7 | 84°4'51,568"g | 57.87
7. | et oty 260 | 24°50'23843°3 | 84°3'13572"7 | 115.36
5 [ faeirg 205 | 24'50'55.983'3 | B4*144.110"y | 214
76. | & faretrg 250 | 24'50'54.436"T | B4°3'49.730q | 358
7. | wria firarg 298 | 24°51'18.311"3 | 84°2'30.784"y | 155
| 78. | mrdigm fartty 247 24°51'31.391°7 | 84°4'45664* 7 | 158
:;: 3:::1 Pt 245 | 24'52'17.882°7 | 84°5'31,158"q | 165
fawtry 268 | 24°47'54.790°7 | 84°0'41.233"y | 395
81. | wiftvrra m) 607 | 24'41'13.504"Y | 84*0'29.486" g | 208
i ?:.::Tm 604 | 24°42'5660°F | 841231547 | 254
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i 606 4°42' 25.477"3F | 83°59'56.970" | 465
() 24°42' 25477 7
Treamer
60 *42' 36.525" 84°1" 54,838" 297
() 3 | 24°42'36.525"3 7
Trgamer
601 | 24°43'43.176"3 | 84°0'23.372° 161
() 4°43' 43.176 q
Tramd
59 °44' " 84°1' 47.660" 640
(T 9 | 24°44'8.342"3 q
Trgasr
' 608 °40'49.388" 3 | B4°0' 21.062" 121
() 24°40° 49.388 g
Trgamar
°41" 32.453" 84°1' 7.844" 276
() 605 | 24°41'32.453'F T
et
' °43'3.318" 9 84°0' 57.261" 346
() 602 | 24°43 q
97
90. | Fwm ?ﬂim) 600 | 2443332073 | 84c1'32.346"7 | 357 |
o
91, | isframrsr ?j*:?&m 508 | 24°44'30.567"3 | 84°2'16.640" T | 221
92. | gurTE ' (Wr 286 | 24°47'7.033"% | B84°2'22.386"7 | 216
93. | =T ( Wmﬂ 289 | 24°48'0.9831"F 84°2' 33.962" 7 | 229
Trgasr 7 o R 24162.63
TRAT
o LAl
Rrer T #t & (TirRefd #adt o #)
FL 144 21749.22 3R
g 93 24162.63 FRAT
™ 237 45911.85 37T AT 450,12 = et
SYEY-11
TR 234 o ATl arafa - $ € wriard i fod w wr R
1. =1 i gy ot fafr
2. 2t 7 i YT AT Jerara fAgE w1 A A | AoF F AT T OE TIF 37

B~ »

()

H 39Tag FE |

qrafers gaTdreET A1 dardy £ rfeafd Rk steta wled sy )
g & g AT ¥ g 3 Ry sagre g g w A i)

Sarém aftaT, 2006 7 Aefi A are TR i Wl F et w1 awi st o
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8. ¢ oy AgeA & |

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
Ncw Delhi, the 30th December, 2015

§.0. 3549(E).—Where a draft notification was published in the Gazette of India, Extraordinary, vide
notification of the Govemment of the India in the erstwhile Ministry of Environment, Forest und Climate
Change number $.0. 274(E), dated 28" January, 2015, inviting objections and suggestions from all persons
likely to be affected thereby within the period of sixly days from dute on which copies of the Gazette
containing the said notification werc made available (o the public:

AND WHEREAS, copies of the Gazette containing the said notification were made availablc to the
public on the 28" January, 2015;

AND WHEREAS, all the objections and suggestions received from all persons and stakeholders in
response to the draft notification have been duly considercd by the Central Government;

AND WHEREAS, the Kaimur Wildlife Sanctuary, situated in the then Shahabad district, and
presently in Rohtas and Kaimur District, lying between Latitudes 24°3° and 25°0" N and Longitude 83°25" and
85°0" E, in the State of Bihar, extending over an area of 1504.96 sq. km. was notified as wildlife sanctuary vide
notification of the Government of Bihar, Forests Department number S.0. 1160 dated 20™ July, 1979 under
the provisions of the Wild Life (Protection) Act, 1972 (53 of 1972);

AND WHEREAS, the Leopard, Hyena, Jackal, Wolf, Wild Boar, Sloth Bear, Cheetal, Sambhar,
Black Buck, Chinkara, Chausingha (four horned untelope), Nilgai, Jungle Fowl, Python, Mugger, Langur,
Monkey and more than 100 bird species are the species of vital importance in Kaimur Wildlife Sanctuary,
which includes endangered spccies like Leopard, Black buck, Chinkara and Four homed antelope
(Chausingha);

AND WHEREAS, this sanctuary is rich with the following types of forests, namely:-

(i) Northern Tropical Dry Deciduous Forests and Dry Sal Forests having common associates of Sal such
as Asun, Kend, Sidha, Piar, Dhaura, Amla, Harre, Bahera, Bija, Karamand occasional Gamhar and
Jamun;

(ii) Open and scrub forests having Ber, Kanaudaa, Capparis spp., Randiaspp., etc. with very occasional
stems of Kend, Sidha, Harre, and Mahua;

(iii) Open miscellaneous forests having Asan, Kend, Kusum, Karam, Piar, Dhaura, Bharkad. Gamhar, Ber.
_Salai, Amla, Harre, Bahera, Dudh Koraya and occasional Mahua and Bija with Khair also being an
important associate of this type of forests.

(iv) Miscellaneous forests with Bamboo (Dendrocalamus strictus); antl
(v) Salai forests;

. AND WHEREAS, the forests of this sanctuary also intercept rainfall and help recharge ground water
aquifer and protect rivers and streams against sillation by minimizing soil erosion; Durgawati and
Karmnasha are the main perennial rivers originating from the sanctuary,

AND WHEREAS, this sanctuary is located in the castern extremity of Vindhyan hill ranges and its
plateau landforms are unique in the State of Bihar: *

] AND WHEREAS, the plateau tract in sancluary is inhabited by Chero, Omon and Kharwar tribes
with sociologicul significance;

AND WHEREAS, it is necessary to conserve and protect the arcu the extent and boundaries of
which is specified in paragraph 1 of this notification around the protected nrea of Kaimur Wildlife Sanctuury
as Eco-sensitive Zone from ecological and environmental point of view to prohibited industries or class of
industries and their operations and processes in the said Eco:sansiiiye Zone; :
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